
[18 August, 2004] RAJYA SABHA 

Construction of physical training centres/new stadia in 

Nagaland 

1620. SHRI T.R. ZELIANG: Will the Minister of YOUTH AFFAIRS AND 

SPORTS be pleased to state: 

(a) whether Government propose to construct any new physical training 

centres/new stadia in Nagaland during the Tenth Plan; 

(b) if so, the details thereof; and 

(c) the steps taken for implementation of the scheme/planning in the State 

of Nagaland? 

THE MINISTER OF STATE OF THE MINISTRY OF NON-RESIDENT 

INDIANS AFFAIRS (SHRI JAGDISH TYTLER): (a) to (c) The Government of 

India supplements efforts of the State Governments to set up physical training 

centres (State/District Sports Complexes) and stadia in the country by 

providing admissible Central assistance, on cost sharing basis, under the 

scheme of "Grants for Creation of Sports Infrastructure". At present, there are 

24 approved sports projects already pending for completion involving Central 

assistance of Rs. 7.24 crores and the Nagaland Government has been 

requested to submit the required documents of the already approved projects so 

that approved assistance could be released. 

Development of sports infrastructure in Nagaland 

1621. SHRI T.R. ZELIANG: Will the Minister of YOUTH AFFAIRS AND 

SPORTS be pleased to state: 

(a) the details of steps taken by Government to develop sports 

infrastructure in the State of Nagaland during the current year; 

(b) if so, the details thereof; 

(c) whether any grant has been sanctioned for the same during this period 

for the State; 
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